L

IN THE CEWIRAL ADVINISTRATLVY TRIBUNAL HYDBRADAD SEICH AT HYDBRABAD

O.a.N0. 544/95, |
Date of Orders 1-5-G55%
Betweent '

2. Unioh ofIndia, rep. by its
General Mehager, S.E.Kly, ’ ‘ : ‘
- Garden Fkezch, Calcoutta-43. - ' '
2. Livisional Railway Manager, S.E.Rly,
Visakhapatnam. '
3. Divisional Personnel Officer,
S.E.Railway, Visakhapatnam, - : .
- : S P Applicants,
. and ' . o
i. B. J Koteswara Rao.
2. B B. BhaSkara Raoe
3o NeV.Ramana, ‘
4..V.Jagahnadha Rao,
© 5. N.,Janki Rao. -
.- 6+ A.Lakshmana Fao. . : : ' . .
7. R.Kamalamma., | : )
(Khalasi Ielpers, O/o Carriage Poreman, Carrage & Wagon i
Shed, B.E.Rly. Visakhapatnam. 3 2
8. Authority under Payment of iagesact, and . \
Asst Commzss;oner of LaDour, Vlsaxhapatnam : ' e
«+«_ Respondents.

For the Appllcants._Mr N.Ke EEvraJ, SC for Rlys..
Yor-the Respondents. —z-

coRA: THE HON'ELE MR.JUSTICE VeNEELADRT RAU 3 VICE-CHAIRMAN
THE HON'BLE MR.K.RANGARAJAN ¢ MEMBER(ADMN)
The  Tribunal made the following Order:- |
Hotige befora édmission. List it on 12~6-95.
N Until further orders the impugned order is u
suspended. ' ) -
; - 147 .
. . -_ Eggﬁ€§rRe£%ltr§%Z T

To ) ‘ i l

1. The General Manager, Union of Indla, 3 L.;ly,Garden Peach, Calcutta
2. The Divisional PRailway lManager, .u.Rly,-Vlsakhapatnam. ;
..3. The Divisional Personnel Officer, 3.E.Rly, Visakhapatnam. . f
4., B,V,Koteswar Rao, . . G . . , :
5« B.B.Bhaskara Rao. . /
6, N.V.Ramana, ' - - l
7. ViJagannadha. Rao, : ‘ A
8. H.Janki Rao. - '

9. A.Lakshmana Rao., -

10+ R.Kamalimma. .

“{Khalasi lielpers, O/o Carrage rwc)r:e:—\"lnan,, Carraoe & Wagon Shed,
Visakhapatnam) . o

11. assistant Comn1551oner of Labour, Authority unuer
Payment of Wages act, Visakhapatnam.. oL
1 One cony to Mr._:.}f‘ evraij, 8C for plvs. CLT,iwvd.
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TYPED BY | CHECKED BY

(COMPARED BY ~ APPROVED BY

TN THE CENTQAL ADMINISTRATIVE ’I‘RIBJNL

HYDERABAD BENCH AT HYDERABAD,

THE HON'BIE MR,JUSTICE V. NELL’DRI RAG
. VICE~ CHAIRMAN °

AND

THE HON'BIE MR.R.RANGARATAN:M(ADMN)

‘)‘/

" DamED - ] = $19es,

ORDER/JUDCMENTt-= -

-

M, A. /R A, /C.A No,

'o.f;x.:No., 3 DW& “ﬁf

T, A.No, ' {W.P.

Admitted and Interim directions

is suet[. T T -

Allowd. = Md‘/
: v gl T

T

Dispgsed of with diréctions. S -

Dismilssed.

' Disinis'sed as withdrawn

DlSI'ﬂJI.SSn—d for default.

!

| Ordelfed/Rej ected.

" No.order as to .costs.






